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( 5 ) 't;r) it ~jT'scT'm: I 

Ar ...... d Project fa Koaakpllr (My.ore) 

1296. SHRI C. K. JAFFER SHARIEF: 
Will th~ Minisler of IRRIGATION AND 
POWER 1><, pleased to slale : 

(a) whether Mysore Government have 
approached the Central Government seeking 
their co-operation for technical know-how in 
connection with the construction of Arkavati 
Projecl in Konakpur (Mysore) ; and 

(b) if so, the reaction of Union Government 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KlJREEL) : (a) No. 

(b) Docs not arise. 

Periodical _.fen of Railway Employee. 

1_97. SHRI RAJDEO SINGH: Will the 
Minuter of RAILWAYS be pleased to state: 

(a) whether the Administrative Reforms 
Committee (Railways) recommended in Paras 
No. 4.35 and 13.15 of it. Report that the 
practice of periodical tra .. ,fer of Railway 
employees should be discontinued; 

(b) whether the Railway Board has accepted 
these recommendations; and 

(c) if 10, the rrason. why they are not bdng 
implement~d by diO'erent Railways? 

THE MINISTER .oF RAILWAYS (SHRI 
r. A. PAT): (a) Yes. (The recommendations 
,.,ferred to by the HOD 'ble Member are ;,con-
lained in the Report of the Administrative 
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Reforms Commission's Study Team on Rail-
ways). 

(h) and (c). A decision has been taken to 
aCC'f'pt the rrcommendations in question. In 
fact, a Lan on periodical transf~... bas been in 
force since 1960. However. selective transfers 

are permittrd to shift persons who have stayed 
long and havt unsavoury rt':putation, or for the 
purpose of transfer of staO' from not so popular 
places so as to give them a change. 

DowD-IradJDs of post. of A •• letaat 
Stadoa Mastera, Delhi Divlsloa (Northera 

Railway) 

1298. SHRr RAJD'EO SINGH: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether last year in Delhi Division, 
there were more post. of A. S. Ms. in the 
~rade of Rs. 250-380 which were duly sanction-
ed for the last many yean ; 

(h) if so, the fra'ons why the sanction has 
not been granted this year resulting in dowu-
grading of.o many posts; 

(c) whether the Administration has under-
taken job analysis to downgrade these posts; and 

(d) if so, the jUltification for down-grading? 

THE MiNISTER OF RAILWAYS (SHRI 
T. A. PAl) : (a) Yes. 

(l) Posh' of Assi.!ant Station Masten in the 
ditTerent grades are sanctioned on the basis of a 
specified percentage. On the Delhi Division, 
24 pOSIS of A •• istant Station Masters grade R •• 

250-380 are in exceas of the prescribed percentage. 
Thu ellcess should ordinarily have heen wiped 




